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Xndtttton o t mm$aM  tend ceUia* tew*
In IX Schedule of the ConMhutkm

4357. SHRI Y. ESWARA REDDY : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether Government have decided 
to include the amended land ceiling laws 
in the Ninth Schedule of the Constitution; 
and

(b) if so. the steps taken in this re-
gard ?

THE MIN1STFR Ob STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHFB P. SHINDF) (a) Yes, Sir.

(b) A bill is being drafted for being 
placed before Parliament.

Change in Provisions of essential commo-
dities \c t

4358. SHRI PRIYA RANJAN DAS 
MUNS1 Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether the piesent provision in the 
Essential Commodities Act piowded bail-
able offence for hoarding, adulteration ; 
and

(b) if so, whether such provision can be 
instnediately changed ?

THE MINISTER O t  STATE IN THL 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDJ) . (a) and
(b). Section 10A of the irssential Com-
modities Act, 1955 provides ihat e\c»v 
offence punishable under the Act shall be 
bailable. Government are reviewing the 
provision relating to bail.
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Dechoardln* of Foodgrains in Gujarat

4360 SHRI P M Mt HTA Will the 
Mimstet of AGRICUITURE be pleased 
to state ;

(a) whethei large scale hoarding of es-
sential commodities and vaiious items of
oil and foodgrains in Gujarat State has 
resulted in food shortage in the State,

(b) if so, whether Union Government 
has decided to increase the raids in tin 
State;

(c) what necessary measuies are being 
taken in this regard . und

(d) what action has been taken against 
those held so fat for hoarding the food-
grains ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE) : (a) to (d>. 
The required information is beifig collected 
and *111 be laid on the Table of the Sabha.




